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Sewerage System in Delhi

4187. SHRI PITAMBAR PASWAN : Will the PRIME 
MINISTER be pleased to state :

(a) whether Government have any plan tor 
sewerage system in the colonies of Trans Yamuna which 
have been regularised so far;

(b) if so, the details thereof; and

(c) the time by which the work is likely to be 
completed7

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR. U. VENKATESWARLU) ; (a) Yes. Sir.

(b) Out of 258 colonies, regularised so far in Trans- 
Yamuna area, sewerage system already exists in 93 
colonies. In 53 colonies sewerage has been laid and 
shall be commissioned on completion of other ancillary 
works which are in progress. In 12 colonies works had 
been tendered/allotted for execution and some are in 
progress In 41 colonies schemes have been prepared 
and the residents have been asked to deposit the 
development charges the residents have been asked to 
deposit the development charges and in respect of 59 
colonies investigation/feasibility studies for sewerage 
system are irecunder process.

(c) It depends upon the deposit of development 
charges for sewerage by the beneficiaries as per policy 
of DWS & SDU.

Hostel Facility

4188. SHRI T. GOVINDAN ; Will the PRIME 
MINISTER be pleased to state :

(a) whether the Government are considering to 
provide hostel accommodation to those who are coming 
from different States for joining Central Government 
service in view of the fact that they are to wait tor 
allotment of accommodation for atleast 25 years; and

(b) if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF 

URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR. U. VENKATESWARLU) : (a) and (b). No 
such proposal for providing hostel accommodation to 
all those coming from different states for joining the 
Central Government is under consideration of the 
Government at present. However, at present the 
following accommodation is being constructed/proposed 
to be constructed at the following locations which is 
likely to bring about considerable improvement in the 
waiting period ;

1. Minto Road, New Delhi 56
2. DIZ Area, New Delhi 60

3. Dev Nagar 1515
4. Mata Sundari Area 2017
5. Aliganj opposite Jor Bagh 780
6. Vasant Vihar 1 47
7. Moti Bagh 42
8. Sector 10. R.K. Puram 499
9. I.N.A. 376

Insurance Cover

4189. SHRI N.S.V CHITTHAN : Will the PRIME 
MINISTER be pleased to state :

(a) whether Insurance coverage has been made for 
the construction workers em ployed at HUDCO 
constructions;

(b) if so, the details thereof; and
(c) the total number of such claims settled during 

last five years, State-wise7
THE MINISTER OF STATE IN THE MINISTRY OF 

URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR. U. VENKATESWARLU) : (a) and (b) In 
respect of construction projects directly implemented by 
HUDCO, workers are covered under the Workmen 
Compensation Act through Insurance Policies.

(c) No such claim has been received by HUDCO 
during the last five years.

World Bank Loan to Orissa Power Sector

4190. SHRI SRIBALLAV PANIGRAHI : Will the 
PRIME MINISTER be pleased to state :

(a) when was the World Bank loan sanctioned for 
improvement & reforms in energy sector for Orissa;

(b) whether the amount has been fully utilised;
(c) if not, the reasons therefor;
(d) the time by which the Orissa Power Sector 

Restructuring Project is likely to be started; and
(e) the areas identified for this project?
THE MINISTER OF STATE IN THE MINISTRY OF 

POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES (DR. S. 
VENUGOPALACHARI) ; (a) to (e). An agreement for a 
loan of US $ 350 Million was signed with the World 
Bank on 10th July, 1996 for the Orissa Power Sector 
Restructuring Project. The proposed Orissa Power 
Sector Restructuring Project includes assisting the newly 
set-up Corporate entities viz., the Orissa Hydro Power 
Corporation (OHPC) and the Grid Corporation of Orissa 
(GRIDCO) in undertaking the ir ins titu tiona l 
development. The project seeks to extend assistance to 
GRIDCO in its programme for Transmission and


